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BANGALORE BENCH, BANGALORE
DATED THIS THE 17TH DECEMBER
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Present : Hon'ble Jucstice K.S.Puttaswamv ee Vice-Chairm
11 Eih” . “E\.(q nivesan Al M mt.,’ -
" . . > 4 - -\
Application No,774 (7T
D.K.Bose,
Son of Lat 5 Dharanidhar ¢ i
nmd Ty \/ & TS,
o 1 ¢ w;.,..‘h:,:‘. ?I, f\t ..,.?'
Yf‘.lft..m\, fy’ch_ ]1
] nrim n :
LG . ofs pplicant
Shri V.A. Mohan Renozm, Advocate
Us.
5 Union of Ind by its
mr g“lc C rj‘ .JA»."-\I
Government of India,
NEW DELHI
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. C f:.'r:\'
3. The Principal,
M 3 AL [ S,
litary Schonl,
ne m ALt e '
3SELGAUM, .. Respondent:
/ ¢ : [ 0} (]
\=h Nebasaverzaju, Advecat
Th pplication has com iD for hearino hefor
Court teodey, The Vice=Chairmzn mads the followina @
(a] =} N = 02
Tn this %71 »‘\(‘F' rred nnl p—t’qr\ rec ved f‘-- m th
i . } - -
High Court nf Karnataka, the applicant h sought for
direction to respondents to promote him to the nost of
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7205 The applicant, who initially jeined service

as an Assistant Master (Arts and Crafts) on 20-8-1954
has retired from service in April 1982, UWhen the
applicént wae in service, Gevernment for reasen with
which we are net concerned had not created the pest
of Master (Gazetted) in the discipline of Arts and
Crafts. ,When there was no post of Master (Gazetted)
in his discipline, the claim that he should be
promoted to that post, could not be granted by the
authorities er by this Tribunal et this stage. In
this view we have therefere no slterpative but t® reject
his claim, Uue fhwrefore dismiss this application.
But in the circumstances of the cese, uwe direct

the parties to bear the cost.

kam,



N

REGISTERED

CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH
@CELOCCERAEECER

Commerci~1 Co plex(BDA),
Indiranagar, .
Bangalore = 5€0 038

Dated : (- 1-@7

REVIEW _ APPLICATION NO 34 /88( )
IN APPLICATION NO. 774/86(T)
w.P. NO AR
Applicant
Shri D.K. Boss V/s The Secy, M/e Defence and 2 Ors
To
1. Shri D.K. Boss 4, The Principal
75/1, Quaen's Garden | Mmilitary Schoel h
| Atmy Officers! Quartars Belgaum

2,

3.

Belgaum - 590 009 S, Shri M.S. Peadmarajsiah

The Secretary Senier Central Govt. Stng Counssl
High Ceurt Buildings

Ministry ef Dsfencs Bangalers — 560 001

South Bleck 4 [ OS89 eEs

New Dslhi - 110 011
The Vice Chief ef Army Staff
Army Headquarters

General Staff Branch
DHQ PO, New Dslhi - 110 011

Subject: SENDING COPIES_ OF CRDER PASSED BY THE BENCH

Please find enclosed herewith the copy of CRDER/S¥&’/

KNEBRGOXOBDER passed by this Tribunal in the above said

application on ____ 30-6-87 .

— (JUDICIAL)

Encl : as above



CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE

DATED THIS THE 30th DAY QF DUNE, 1587
Present : Hon'ble Dustice Sri K.S.Puttaswamy Vice-Chairman
Hon'ble Sri L.H.A.Rego Member

PEVIEW APPLICATION No.34/87

D.K.Bose,

Aceitant Master,

Militsry School, -

Belgaum, 000 Applicant

V.

D=fence Secretary,
Government of India,
Ney Delhi,
The Vice~-Chief of Army Staff,
Army Headquarters,
General Staff Branch,
DHC Po, New Delhi.
The Principal,
Military School,
Belgaum. oo Respondente
{ Sri M.S.Padmarajaiah ess Advocate )
This Peview Application has come up before ths court
today. Hon'ble Justic= Sri K.S.Puttaswamy, Vice-Chairman made the
focllowing.

CRDER

Je hzve heard Sri D.K.Bose, applicant in the cace,

2., In his letter dated 12.3.,1987 registered as a Review
Applicaticn, the applicant hes acserted that the pocst of Macter
Gazetted hzd besn created by the Government befgre he ratired from
SPRVIce, Uz have perused all the papers produced by the applicant
and heard him at l-noth, We are =sven now satisfied th-t the finding
of this Tribumnzal that the posg of Master Gazetted had not been created
b=fore the applicant retired from service was correct, If that

findinc ie corr=ct, then there ic hardly any ground toc review the



= 2 &
erarlier order made by thie tribunal, Ws find no patent error in
tke order made by this Tribunzl, Je, thercfore, dismies this
fPavizw Application. But in the @ircumetances ¢f the czs- s we

direct the parties to bezr their own cos
/

e
—
éd —— e
v

it cu‘xﬁr/ b\ ) wEmsEo R
O 2

t\/

e n}‘.‘J\"“"
gANGALUNE

€

i




